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32=. SHRI W N A T H  SONKAR 

SHASTRI : Will the Minister of 
URBAN DEVELOPMENT be pleas- 
ed Eo & to the reply given to Un- 
starred Question No. 123 on July 15. 
1991 and state : 

(a) the action taken to get the 
encroachments cleared so far; 

(b) whether the teh bazari holders 
in IKA Market, lndra Market in 
R. K. Puram and in Sarojini Nqar. 
New Delhi have encroached upon 
more land than authorisd by the 
Government ; and 

(c) if so, the s tep  taken to gct 
tbc extra land encroachments clear- 
ed ? 

THE MIK1STER OF STATE IN 
THE MINISTRY OF URBAN DE- 
VELOPMENT (SHRI M. ARUNA- 
CHALAM) : (a) to (c) The infor- 

- . - -  _ -- -- 
mation is being collected and will be 
laid on the 'Table of the Sabha. 

Hedco Allocation to b c a b  

3226. SHRI KODIKKUN~L 
SURESH : Will the Minister of 
URBAN DEVELOPMENT be pleas- 
cd to state : * 

4 '.. 
( a )  whcther any allocation has been 

made by HUDCO during 1991-92 to 
thc State of Kerala for construction 
of houses; and 

(b) if so, the details thereof ? 

THE MlKlSTER OF STATE IN 
7'HE MINISTRY OF URBAN DE- 
VELOPMENT (SHRI ARUNA- 
CMLXM ) : (a)  and (b) Based or 
the area and population criteria, 
HUDCO has conimunicated minimum 
loan dimtion amounting to Rs. 18.1 8 
cmrcs ra Kcrala during 1991-92. The 
category-wisc break up of the aUoca- 
t m  is as under :- 

MIG H IG T0t.l 

3227. DR KARUPASWDHU 
BHOl : WiO tbe Minister of HUMAN 
RESOURCE DEVELOPMENT bc 

for the next year i.c. 1991-92 to 
improve their total percentage of 
marks in thc examination; 

(b) whether his facility is avail- 
able to exkmai/privatc candidate 
through some private institatbas/ 
schools or as a regular studcat tram 
regular Govement schools or to 
b d ;  and 

(c) if SO, tbc &bib d#tbof rad 
if not, the reasons h e b r 3  
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THE MINISTER OF HUMAN [English] 

Sir. at I t a q p r  
(b) and (c) A student who has 

passed class XI1 examination conduct- 
ed by the CBSE. can reappear for 
improvement of performance in one 
or more subjects in the main exami- 

3229. SHRI BASU DEV A m -  
RIA : Will the MINlSTER OF EN- 
\'IRONMENT A&D FORESTS be 
pleased to state : 

nation of the same class in the suc- (a) whether Botanical Survey of 
ceding year either as a regular cadi-  lndia has acquired 124 acres of land 
date m as a private candidate, at ltanagar for development of an 
provided hc or she does not pursue experimental garden; and 
higher studies simultaneously. 

Prehnce to Adivasis 

3228. SHRl GOVINDA CHAND- 
RA MUNDA : WiIl the Minister of 
LABOUR be pleased to state : 

( a )  whether preference is being 
giwn to Adivasis by the employment 
exchanges of DElhi in providing crnp 
loyment as is being done in other 
States; and 

(b) if not, the reasons therefor ? 

THE DEPUTY MINISTER 1N 
THE MINISTRY OF LABOUR 
(SHRI PABAN SJNGH GHATO- 
WAR) : (a) and (b) The role of 
Bmploymeat Exchanges id limited 
0dy  to sponsoring of candidates 

(b)  if so, the future plan of the 
Government in this regard ? 

THE MLNISTER OF =ATE OF 
THE MINISTRY OF ENVIRON- 
MENT AND FORESTS (SHRI 
KAMAL NATH : ( a )  and (b) Botani- 
cal Survey of lndia (BSI) has pur- 
chased 124 acres of land at Itanagar 
from the Government of ANnachal 
Pradesh. The land is being used for 
the Experimental Garden and a h  for 
construction of office buitdmg etc. 

[Translation] 

3230. SHRI GAYA PRASAD 
KORI : Will the MINISTER OF 
LABOUR be pleased to state : 

(a)  the number of factories in 


